
__ to be heavily subaid1Jed tor 
operation and. therefore, cannot carty 
~ addltional social bunit'n like re-
habllitation which should form a part 
01 1he State Government's social Wel-
fare Programme. 

..... e ....... train OB AluDedab .... 
.... ...,.-Ahmedabad SeetieJl 

20M. SHRI R. p. GAEKWAD. Will 
the Minister of RAU.WAYS be pleased 
to state: 

(a) whether a pl'Op0881 regarding 
introduction ot a double beaded train 
on Ahmedabad-Bombay-Ah:nedabad 
aection of the Western Railwky is 
tmde.r the consideration of the Railway 
Board; 

(b) whether Government are aware 
that almost all the trains !rOll} 
Alunedabad-BomlbaY-Ahmedahad are 
runninI over crowded, and there • 
always a long waiting list for n and I 
Clus reservatio1l8; 

(c) whether Government are aBo 
aware that there is a need to augrneIlt 
paseenger train services on this sediOll 
of the Western Railway; 

(d) whether the proposed double 
headed train would give much needed 
relief to the public; and 

(e) if 80, Government's reaction 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAIL,\VAYS (SHRI 
C. K. JAFFER SHARIEF): (a) No. 

(b) to (e). The Railways are siezed 
with the problems of passengers Ser-
vice. between Bombay and Ahmad-
abad. Recently Double Decker Coaches 
with 60 per cent over capacity than the 
conventional coaches have been pro. 
vided in 21/22 Flying Rani between 
Bombay and Surat It 18 however, not 
possible to introduce additional trains 
or to augment the loads of existing 
trains dUe to operational constraints. 
lhen double heading wul not be of 
much help as: the platforms of ade-
quate length are not available to 
reeeJ.ve and deapateh loncer traine. In 
order to meet tile extra rush of traffte 

durin, bollda,.·, special trains are rWl 
between Ahmedabad and Bomb87· 

Dreclcer IIaJlIpBI'a 

2035. SHRI NlREN GHOSH: W11l 
the Minister ot SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether it is a fact ,hat the 
Dredger 'Mahaganga' p\lrchased by tbe 
Calcutta Port Trust from Gat"den 
Reach Workshop is not functioning 
properly and 8B such, the dredging 
programme on. Hooghly river is being 
suftered; and 

(b) if so, what action bas been taken 
into the nnatter? 

THE MINISTER OF Sl11PPING 
AND '!'RANSPORT (SHRI A. P. 
SHARMA): (a) yes .. Sir. 

(b) Various technical defects and 
deficiencIes have- bte~n analysed and 
an agreecl time bound rectification pro-
gramme has been drawn UP. Accord-
ingly, thE." dredger is scheduled to be 
docked by end April, 1980 for neces-
sary repairs. 

Karur--Dindinl Line 

2036. SHRI E. BALANANDAN: 
Will the MinIster of RAILWAYS be 
pleased to state: 

(a) whether Government have 
made any survey to lay a new railway 
line (Broad Gauge) ~n K.arur 
and Dindigul of Southern Railway 
with a view to link New Delhi-Tirunel-
veil via Madurai; 

(b) if so, the details of such sur-
vey; and 

(c) if not, whether Government 
will consider such a proposal? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHBI 
C. It. J.AFFER C3HARIE!'): (a) Yes. 

(b) Re-appraisal of the earlier aur-
vey for construction of a new BG line 
from Karur to DlncUrul. parallel BG 
UDe from DincUlUl to Kadural, aDd. 



~iun of MG liQe from Madural· 
T1n:utelveli/Tuticor1n baa been com-
pleted and the survey report is under 
examinatiltln. According to the survey 
report the cost of construetion of the 
line will be about Ra. 42.86 crorea. 

(c) Does not arise. 

laQtlem.eatatios 01. Beedt &lid 0Jav 
Worktr. AM 

2031. SHRI Eo BALANANDAN: Wlll 
the Mi.ni&ter of LAD OUR be pleased 
to state how many State Governments 
have implemented the Beem and Cigar 
Worker'~ (Conditions of Employment) 
Act, 1966? _ 

THE MINISTER OF TOURISM AND 
ClVIL AVIATION AND LABOUR 
(SHRI J. B. PATNAIK): According 
to the information available, the Act 
Js being unplemented In the States of 
Andhra Pradesh, Assam, Bihar, 
Gujarat, Karnataka, Kerala, Madhya 
Pradesh, Maharashtra, Orissa, Rajas-
than, Tanliil Nadu, uttar Pradesh, West 
Bengal and Goa, Daman & Diu. 

2038. SHRI E. BALANANDAN: Will 
1!he Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) the present position of the 
construction ot Moothakunnam-Kot-
tapuram bridge in National Highway 
No. 17 of Kerala; and 

(b) when the work expected is 
likely to be completed? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI A. P. 
SHARMA): (a) The construction of 
Moothakunnam-Kottapuram bridge 
across Periyar river on National High-
way-I? In Kerala was sanctivncd in 
December, 1979. The State Govern-
ment of Keala are finalising the Notice 
Inviting Tender papers and the tender 
notice ,is ~ted to be issued soon. 

(b) After commencement, the cons-
truction of the bridge illikely to take 
lour yeaw. 

Moleltattoa 8DC1 ~., .... ,.. .ut...... IDAle eoeapaafs Ia I ...... 
~* 

2039. SimI VIJAY N. PATIL: Will 
the Minister of RAILWAYS be pi ...... 
to state: 

(a) whether it is a fact that GoY~ 
ernment have received complalnts 
trom the lady passengers travetlin.c 
by local trains in Bombay ~ 
their molestation and harassment b7' 
unauthorised male occupants in the 
ladies compartments or bogies meaD' 
tor lady passengers only; 

(b) if so, what measures Govem-
ment are taking to stop the recur-
rence of such incidents; and 

(c) what steps Government propose 
to take to locate and punish the cul-
prits? 

THE MINISTER OF STATE IN THa 
MINISTRY OF RAn.WAYS (SHBI 
c. K. JAFFER SHARIEF): (a) Yes, 
The complaints were in respect of 
harassment and not m()lestation. 

(b) and (c). Surprise raids are con-
ducted regularly by Special Squads to 
eradicate this nuisance. Lady Govern-
ment Railway Poli~ constables are 
also travf'lling in ladies compartments 
dturing peak hours for providing pro-
tection to lady passengers. A regular 
announcement, "Travelling by male-
passengers in ladies compartment ~ 
not only anti-social but also is an 
offence punishable under Indian Rail-
way Act," is being made On the public 
address system at all the stations on 
the suburban section. During 1979-80, 
in all 13603 persons were arrested aDd 
prosecuted unde= the Indian RallwB7 
Act, 

Inter-State road IIn1dD&" 

2040. DR. KARA!'T SINGH: W;U Ute 
Minister of SHIPPING AND TRANS-
PORT be pleas~d to state: 

(a) whether important, Inter-state 
road linldng Bhadarwah in Jamau 
to Chamba in Himachal Pradesh baa. 
been under construction lor several 
years; and 




